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STATE OF GWARAT & ANR Appel | ant (s)
VER SUS
SHAl LESHBHAI MANSUK HL AL SHAH & ANR, Respondent (s)

W THAPPEAL(CRL) NO 390f 2001

Date: 30/ 05/ 2007 These Appeals were called on for hearing today.

CORAM :

HONBL EMR JUSTICERV. RAVEENDRAN

HONBL EMR JUSTICELOKESHWARSINGHP ANT A
For Appell ant(s) Ms. Hemanti k a Wahi, Adv.
For Respondent (s) Rr- Ex- P a rte, Adv.

UPON hearing counsel the Court nmade the foll ow ng
ORDER

Crimin al Appeal No. 38/ 2001
Appeal is all owed.
Crimin al Appeal No. 39 of 20 0 1

Appeal is all owed.

(Pardeep Ku ma r) (Radh a R Bh atia)
Court Master Court Master
[ Two separ ate reportable signed judgnents are placed on the file ]



